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PETI TI ONER:
MOHAMMVED GANBI SAHI B

Vs.

RESPONDENT:
K. BALASUBRAMANI A NAYAR

DATE OF JUDGVENT: 10/ 10/ 1996

BENCH:
KULDIP SINGH MM PUNCHHI, N P. SINGH MK MJXKHERIEE, S.SAGH R AHVADW THCI VI L APPEAL NCS
4061- 65 OF 1991D. LAKSHM AMVALV. N. K. RAMALI NGAM CHETTI AR ETC.

ACT:

HEADNOTE:

JUDGVENT:
JUDGMENT
N.P. SINGH J.
These appeal s ‘are di sposed-of in terns of the judgnent
of this court in the Case of Vijay Singh etc. etc.
v. Vijayal akshm Ammal (Civil Appeal Nos. 5948-5950 if 1990)
del i vered today.




